H TEM NO. 139 REG STRAR COURT. 2 SECTI ON X

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 527 OF 2008
BEFORE THE REG STRAR ASHOK MENON

UNION OF | NDI A & ORS. Appel I ant (s)
VERSUS
KAI LASH NATH CHAUDHARY Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 15/05/2009 This Appeal was called on for hearing today.

For Appellant(s)
M. V.K Vernma, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

St at enent of Cases has not been filed by the Counsel for the Appellant.

Regi stry nmay take appropriate steps as per rule.

(ASHOK MENON)
aa Regi strar

The



